Annexure-2

Operational Creditor(Government Dues)

Amount in Rs.
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Name of Financial Whether | %votin of Amount of of an claims
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Party? SccC t Claims dues, verification
The claim filed by EPFO towards
interest under Section 7Q and damages
under Section 14B of the EPF & MP Act,
1952 is rejected as the liability was not
1 EPFO 21-11-2025 49,630.00 - |unsecured . . No 0% 0 49,630.00 0 0 crystallised as on the CIRP
commencement date, the adjudication
orders were passed during moratorium
in violation of Section 14 of IBC, and
the claim does not pertain to protected
provident fund contributions.
Total 49,630.00 ) - - - 49,630.00
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